' DReclaration of Assets and Liabilities
Year 2025-26 (As on 31.03.2026)
[ Pramod Kumar, son of late Yogendra Prasad, aged &4 years, resident of
village- Surajpuir, Post-Jivdhara, P.S.- PipraKothi, Dist.-East Champaran (Bihar),
Member, Legislative Assembly, Patna, Bihar, give here in below the details of the assets

(immovable, movable, bank balance, etc.) of myself, my spouse and dependants®:
A,

(Assets in joint name indicating the extent of joint ownership will also have to be given)

Sr, Description Self Spouse Depandant - |
Mo, Sushma Devi i |
() |cCash ; 95.500.00 I
(i) | Depasits in Banks, | t) 5Bl Bapudham, Mgtihan 1) SBI Bapudham, Mothari ,
Financial C.B. Rs. 15,15,581.00 /8. Re. 17,81,809.00
Institutions And i e YT b’y BN
L} v ] i 11‘1 :3-
Nun-ﬂ-pnmng J)Canara Bank Exh R, Patng SB) | 3) 581 vidhan Mandal, ':atna
Fimancial Companies C.B. As, 938,00 C.B.Rs. 9,71,919.00
4} SBI Matihari Bazar
CH RS 4,231.00
5) SBI Motihari Coust
C.B. s 433100
&) Post office, Motitar| (SB) |
C.8. Rs. 98,815.00 ,
7] FD WAITH Sszharz € Shine |
Patra
C.B. Rs. 64,000.00
B) FD with Vijaya- bk Motahari \
C.B. Rs. 51,001.00
9) SBI RD Vidhan Mandal '
C.B. Rs. 2,00,000.00 i
(i) | Bonds, Debentures ‘I
and Shares in NIL NIL
companies '
(iv) | Other financial TTUIC s e 03 1 KVP N, 14 i
institutions, NS5 : ,000.00 Rz, 42,50,000.00
% A Prem, 2,009,787 00 palicies
Postal Savings, LIC 2} LIC Single Prem, 4 uici. 15 m‘mg
Policies, etc Prem. R, 9,25,000.00 Prem. 1,02 696.00
=A; A SA. 8,27,000.00
: e Prem. 97,867.00
Gresomiis | Tl e 0
5) Baja) Alliais Policses Na, 01 ,
SA, 2,71,000.00 Prem. Rs. 93,247, | [
e Pram, 1968200 I T N e
(%) | Motor Vehicles ]
(details of make, 1) Scorpio:
etc.) BROSPB-S994 (2022
Rs. 14,75,239.00 '
3) Tractor- NIL JL—'—'_' I
BRE 6919 (1983)
Rs. 40,000.00 I'u AN
3) Mator Cycle-
BROSE-1758 (2007) -
Rs. 18,000.00 ‘F‘
waw, fsw N W



ik

(vi} I Jewelry (give detalls | 1) Gold 75Grame 1)G id- 258Grams
' ' 500,00 value- 32,25,000.00

: el M et <51 2) Silvar- 750 Grams

P, -1

“[vii) | Other assets, such 1) Mobile- 02

e | @5 values of claims / | 1) Rifie-01 Rs,50,000,00 Rs. 20,000.00

Interests 2) Pistol-01 Rs; 93,572.00
3) Mobie 02 pic
“Flrﬁzrﬂmim

Note: Value of Bonds / shares / Debentures as per the Jatest market value In Stock Exchange
in respect of listed companies and as per books In the case of non listed companies should be

ghven.
* Dependant here means a person substantially dependent on the income of the empioyee.
B  Delails

Details of Inmovable assets
[Note: mm in joint ownersnip Indicating the extent of joint ownership will sisc

have to b ) n
£ - Salf Spouse Dependant- |
No. Name(S) 3
T " tad Property at HiL
i) |Agricultural Land Tnkhe
i - Location(s) Village-  Surajpur, Ea:
- Survey number(s) il
._:Emm. .:' Hd‘i ﬂ.
i ﬁh:-nﬂ._j—iiﬂ !
oo NS = 1,73 acre
-Current market value  W.Value-Rs 12.75 Lacs
2) Khata No.-67/588
Khesra No.- 1038
Area - 2.3 acre
M.Value-R5.43,80 Lacs
3) Khata No.-67/588° :
i Khesra No.~ 1149
' Area ~ 1.00 acre
] M. Value-Rs,123.00 Lacs
{i | Non-Agricultural Land NiL
- Location(s)
- Survey number(s)
i) | Bulidie s (Commercial and | Inherited Property at NIL
- | residential) Mohala =~  Miscort,
Location(s) Motihari, Plot No.-292 &
- Survey /door number(s) | 293
- Extent (Total Area- 325 sq. t.
measurement) I M. Value- Rs, 30.00 Lacs
- Current market vajue
W) | Houses / Apariments, etc. Inherited property at 2 1
”-i.uﬁlm'm:;}i ' 1) St Krishne mwhm
- Survey number(s Motiharl, Khata No.-11,
me ) No.-32, Area - 3800 Sq. P Nehry Nagar, Patna
m (Bublt up- 1600 sa. ﬂ-.] 4
- Curvent market value M. Valug ~ Rs. 50.00 tacs .
2) vill- Sonar Patti, Motinar
mhﬂih 'l‘“: l-qﬂi
-, i h
1400 4 MH {Bulit up-
M. Value - Rs. 90,00 lacs !
3Vill-Suryepur, post- I
Jvdhary, Piprakothi, East '




“Champaran, Khata n0.-64, |

Piat No.- 1149, Arga - 700
59, Ft. (Bulit up- 500 sq. ft.)
M. Valus - Ry, 15,00 lacs

4) 1.5 ketha Land at

Pachawnt! Colony, Digha
Ghat, Fatna

Purchase value -
40,88,050.00, Pur. yesr
2018

Market Value. 55,00 Lacs

- e — T e e ———

(v}

Others (such as interest In
property)

NIL

NIL

(2

I give herein below the detalls of my liabilities / overdues to public financial institutions
and government dues:-

[Note : Please give separate details for sach item)

"Sr. | Description ‘Nama & address of Bank
No, Nama :: Mﬂ%rﬂuiq as on
{a) | (I} Loans from Banks 1) Censra Bank, Patna. | NIL
Form QD A/C-
C.B. Rs.2,00,000.00
2} SBl DRM office
Khageul, Patna,
E-B"l .Rﬁ-m.mﬁfi M
3) SBI vidhan mandal,
Patan,
C.8. Rs.30,69,975.00 |
(i) Loans from financial NIL NIL
(i} Government Dues: NIL NIL
{a) dues to departments
dealing with government
(b) dues to departments | NIL NIL
dealing with supply of
g g e

: dealing with supply of
electricity
{d) dues to departments | NIL

dues to nts | Nik
dealing with gover ment
transport (including ]
f) Other dues, If any NIL

b 1) Income Tax includi Sell - PAlL-

i HTHW[;:PHIHE 1) Tax Return filed til AY ;Hlllﬂwhiﬂm
the assessment year upto | 2026-27 Tax deposited | 2026-27 Tax
which Income Tax Return | Rs. 1,69,960.00 Rs. 00.00
filed, Give also Permanent | (Total incame- Hmm

i W : " A ' :

e

| e T






f.tkncwudgemlnt Number: 7826320803007 26

Date of filing : 30-jul-2026

o

INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT BESESSMERT
|w"”"“fﬂﬂlﬂﬂ!lﬂmnﬁmulnrm1muwm.m1 ITR-3, ITH-a{SUGAS, [TR-5, ITR.6, [TR.7 Year
filed ane vedrfing]
{Piense see Rube 13 of the Income-tax Rules, 1963) 2028-27
PAN CHGPERTI9
Hame PRAMOD KLAR
Adoress SONARPATTI, MOTEHAR], Matihar, BAST CHAMSARAN, Mobihadi M0, 05-Bihar, Wh-india, 845401
|
Stati indlivicyal | Fiatm N Qe
Filed w's 135 1)-Om or befora dise dats o-Fifing Acknawioggemsant Mumbar TRZEITCROFO0T 26
CRirngnt Yiar busiivess h:ﬂ.:. il any 1 i ]
i Totdl ncome 14 15,7070
i Book Profit under MAT, where sppbrabls 1 ]
I_E Adjustesd Total income undes AMT, whene applicabies L | o
g Net 1 payable 4 1,809,957
E Irterest and Fee Payable 5 o
; LA SRS . 1 b S| T
% Totsl tax. interest and Fe= payable | | e i 1859957
N T
i Taxe Paid ? 1,85 %60
t+r1'u1=-.-_.-m.lr ] n-ﬁ.i'mm Lﬁqq [] [
2 hmmimugg.lr Hrm"l 1‘11.'!’!1 . i ¥ o
E Aaditionsl Tax paysble uf \‘i&f\ ‘.I D) t o m a
T imterest payoble us 115TE ! e L."""" 1 o
E Additional Tax and irterest poyabse 12 <}
,  Tawand interest pasd 13 o
4+1 T Paysbde 4-) Redundabie {12-13) 14 T
hmtummdymmm 302076 16: 26041 froom i addreis ARA7 138 33 st
weifled by PRAMODKUMAR = havin Pad_ CEGPREISK Yirpul-2006 b

paper [TH-Venifcston Form /Elecironic Venfication Code

mode

System Generalid
Barcodei(f Codae

BUEXPGIATI geraraied tneough Aaghas OTP

mmm:mmrmunm

DO WOT SEND THIS ACKNOWLEBGEMENT TO CPC, BENGALURL




Acknowledgement Number;31E657500254726

Date of filing : 25-jul-2026*

INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT Assessment
[Where the data of the Seturn of Income |n Parm [TR-TISAHAJL, [TR-3 [TH-3, (T-4[SUGAMI, TR-5, [TR-8, [TA-7 Year
{Piease sae Ause 17 0f the Income-ins Aules, §9E7)
PAN BOLPDADEIF
Name SUSHAMA DEV
WD FRAMCID KIMAR MLA, MOTIHAR, MOTIHASL EAST CHAMPARAN, EAST CHAMPARAN, % [dnar, 21.00dia
Ardress Ba540 ’
tahe Individiad At Himidsar TR:-2
Fleg w F39010-0n or pefare due date a-himg Arknowiedgmment Mummibes FIRESTAOISOT16
Current Yeor business loss, If any 1 o
* Totsl income 1A 1.10.380
! Book Profit under MAT, whede applicasis 2 ]
E Adjusted Tetsl incomse under &MT, wiare asplicsble 3 (-]
.i het tax pavalbie d o
E Enteresy dfd Fae Fayakds 5 0
i Tetal tau, intanest shd Bee payabie & o
"! Tames, Paia T a
14} Tax Paysbie /|- Refundable §6-7) B (¥
AcCresed Incame as per section 11570 9 o
e Sl 1 f
Additional Tax payabie us e Wl - 10 8
.E Jl“-i-u..‘_\l'_ - M K .
! IntereEsT payatie ufs 115TE . 1 o
E Agasionsl Tax and interess payaois Fd o
Tam snd arharest pai 13 o
] Taw Payable -1 Pefundable (12-13) 14 i)
Irigorma T Reduen ehectromcally ransmitted on FEul- 026 20: 0704 Fram iP azigegsy 4947 135 &g e
verilied by SUSHAMA DEVI Parving RAN BCLADASh an 2u-20z8 YNNG pupe
ITR-Marificaon Form Mlsdirnnic Verdication Code ST LA Funeraied through Aadanaar OTE mode
Systen Generatea
BarcodedR Coge

BOLPOASEIFOZI1BESTIONLS

DO WOT SEMD THIS ACKNOWLE

HIT Ehve retiam is vevified after 18 days ol tramsmission af retum daga mlectismmrally, than datg af

!mmnumlmumumtn:
CF GALURU

erilicakion wedl be considered as date of

THing tme return (Notfication Mo.0% of 2022 ddten 2507 3072 hsued by the DGIT {Syslema), CROT) -




